
S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Francis Mathew IBBI/IPA-001/IP-P00995/2017-2018/11642 fmathewca@gmail.com Kerala Kochi

2 Mr. Padmakumar.K.C. IBBI/IPA-001/IP-P01021/2017-2018/11671 padmakumarkc@gmail.com Kerala Kochi

3 Mr. Stephan K J IBBI/IPA-001/IP-P01906/2019-2020/12937 stephankj@ymail.com Kerala Kochi

4 Mr. Reuben George Joseph IBBI/IPA-001/IP-P02134/2020-2021/13326 reuben.joseph@gja.co.in Kerala Kochi

5 Mr. Mohammed Davood Cmk IBBI/IPA-001/IP-P02357/2020-2021/13499 cadavoodip@gmail.com Kerala Kochi

6 Mr. Rajmohan R IBBI/IPA-001/IP-P02331/2020-2021/13517 rajmohanip@gmail.com Kerala Kochi

7 Mr. Lukose Joseph IBBI/IPA-001/IP-P02224/2021-2022/13591 lukoseja@yahoo.co.in Kerala Kochi

8 Mr. P T Joy IBBI/IPA-001/IP-P02239/2021-2022/13601 joyptca@yahoo.co.in Kerala Kochi

9 Ms. Celine P Thomas IBBI/IPA-001/IP-P02358/2021-2022/13612 celinerejy@gmail.com Kerala Kochi

10 Mr. Jossy Steephen Kattur IBBI/IPA-002/IP-N01056/2021-2022/13627 jossysk@gmail.com Kerala Kochi

11 Mr. C J Davis IBBI/IPA-003/IP-N00343/2021-2022/13660 davistheip@gmail.com Kerala Kochi

12 Mr. Krishna Raj M IBBI/IPA-001/IP-P02388/2021-2022/13668 krishnarajm2018@gmail.com Kerala Kochi

13 Mr. George Varkey IBBI/IPA-001/IP-P00433/2017-18/10756 geovaktm@gmail.com Kerala Kochi

14 Mr. Kizhakkekara Kuriakose Jose IBBI/IPA-001/IP-P00445/2017-18/10788 kkjoseca@gmail.com Kerala Kochi

15 Mr. Raju Palanilkunnathil Kesavan IBBI/IPA-001/IP-P00801/2017-2018/11356 rajupkin@gmail.com Kerala Kochi

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Kerala and Union Territory of Lakshadweep.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)
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Panel for July 1, 2021 to December 31, 2021 for Kochi


